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DATE OF ORDER 12h.09.2022 FIi5E OF PROCESS SERVER 
DATE OF FILING OF t'F 07.10.2022 
DATE OF ISSUE 15.11.2022 
NO. OF DOCUMENTS ANNEXED........... ..... .NUMBERS OF PROCESSI 
NEXT DATE OF HEARING 14.12.2022 I DATE OF RETURN 

I. (CIVIL)-12 
PROCLAMATION REQUIRING ATTENDANCE OF DEFENDANT 

(Order 5, FUdo 20 of the Code ci Civil Procedire) 
IN THE COURT OF SN. VINAY KUMAR KIIANNA. LO. DISTRICT JUDGE COMMERCIAL- 

COURT), SOUTH DISTRICT, ROOM NO. 503, SAKET COURT, NEW DELHI. 
SUIT NO:- CS (COMM) 36112h 
Title: HDFC BANK LTD ....Plaintiff 

V'S 
M'S. SAND N LIFESTYLE HOSPITALITY PVT. LFD.AID ORS. .....Defendrnto 
To, Mis. S And N Lffcsf.ye Hospitality Pr,!—td. (0-1) Having Registered Office At: - 
GauravApartmeimts. SFS DDAFIatn, Sakt, Now Delhi -110017AlsoAI-11112, P.3urRad, 
Near &:.,e-.y City, Cehradun, Utinthend- 240001 /do At.. 208/815, First Floor. Si Tuwec, 
Ripur Road, Oehradun - 248001. Mr. Saciliri Upedhaya (Guarantor) S/u. Mr. Pitarnbcr Datt 
updadhayafD.2) House No.31, Sumo!a Gan, Rapur, Duhradjo248001JsoA2- 11112.Rpnr 
Road, Near taiaryCity, Dehruduri, trttrokf;nnd-248001. Me. NziaYusuf tzuddin (Guarantor) 
W/o. Mr. Sachin Upd dhaya(O-3)HoeNo. 16l111, &no'.a Gain, Raipur, Oeliradun-240001 
AInoAl:-111/2, RojpueRoad, NearSilveryCity, Deivadun, Uflrakharmd-248201. 
WHEREAS you are mntenlionatyeeadin700lvioec.isrlm'nsiLisherehynni.f.ed that ifycJstisll 
nil debit tie case on the 14111 DAY OF DECEMBER 2022 lbs dayEx dfr the loal dmspcsa it 
will be heard and determined eu-paIn. Given unit emy lint and the seal o1 Inn Court, this 18111 
DAY OF NOVEMBER 2022. 

- Judge 
Saket Court Complon, Now DI/rt 

Name of the Posts No. of Vacancies 

Iger (General Administrative) 01 

01 

d Safety Adviser 01 

Inlin. 10 

Nool, Silk, Linen & Cotton blended Fabrics 

-ts1i/-- (ftW ffW nft) 

off 

a/s. Casual & Party Wears 
By Economy Sales: 9212158425 

Latest Range of Dcsigffs & Colors 
GIFT PACKS AVAILABLE 

SHIRT • TROUSER. SUIT • BLAZER 

  

A  
e,'a.P.&

DDrA/ 
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P. PARK AVENUE 

 

  

AD,Garwal Bhawan, (Near Jhandewalan. Gole Chkr.) 
Near Richi Rich Banquet (Opp. Shalimar Bagh) 
!, Main Najatgarh Road,Opp. Metro Pillar 543 
Sec-2, Near Metro Station, Sec-15, Noida, UP 
Main Ring Road, Adj. Haldi Ram, Near Moolchand Crossing 

3JIi11lcD cPl1 4lfcDUI 

1, nraiFIeicni 44c**4, l3tT1-1 (-2),')e-t. ' ,si 

18001808296, ees: www.yamunaexpresswayaiithority.com. 

(eti,/5O24/2O22 fTri1o: 08.12.2022 

MY FOR RETIRED PERSONNEL 
al Development Authority wants 01 Superannuanted Dy General Manager 
itperannuanted Law Adviser, 01 Superannuanted Expresbway Road Safety 

se (Retired from the Service of the UP Govt/Govt Corporalions/Alithorities). 10 

ey Amin Grade pay-2000 & above (Retired from the Service of the UP Govti 

3 Application Format and related details kindly visit 

wayauthority.com. 

Id should be sent to CEO/AGM (HR), Yamuna Expressway Industrial 

oor, Commercial Complex, Block P-2, Sector- Omega-1, Greater Noida City-

ddh Nagar (U.P)orsend the same to ceoyamunaexpresswayauthority.com1 

ayauthority.com  

Iications: 15 pays from the date of Advertisement. 

ASSISTANT GENERAL MANAGER (HR) 
Yamurta Expressway Industrial Development Authority 


